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Name of officer (In full)
Date of Birth

Present Post held

PROFORMA FOR DECLARATION OF IMMOVABLE PROPERTY
(AS On 31-12-2012)

SANJAY AGRAWAL

12 - 08— 1975

CIVIL JUDGE CLASS - 2, DALLI RAJHARA, District - Durg (C.G)

Name of District

Name and details of Property

If not in own name, state in

How acquired ? Whether by

Sub- Division Taluka Housing and other land whose name held and purchase, lease, mortgage,
and village in which Buildings his/her relationship to the inheritance, gift or otherwise
property is situated Hicng Govt. Servant with details of persons from
whom acquired.
1 2 3 4 5
Old residential House
Vill. - Bilahri, and open surface, Total area 2.04 hec. | Shri Brij bhushan Agrawal (Anasteal Proparts
: k ncestral Prope
Dist.- Katni (M.P) Agricultural (Father) i
Lands
Self aquaird property of my
Vill. — Budhni, Nil 40x 60 sq. ft Shri Brij bhushan Agrawal | father purchased from housing
Dist.- Sehore (M.P) (Father) board socity Budhni in the
year1985
Self aquaird property of m
Vill. - Shahdol, , 6 ph
Double Story residential 27 x 60 sq. ft. Smt. Meera Agrawal mother purchased from smt.

Behind law college
Dist.- Shahdol (M.P)

House

(mother)

Maya devi soni in the
year1983

b 30

Signature & Date
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